
CS 450/2020

Jagdish Raj vs. Prem Kumar Chhabra  and others

In pursuance to the directions given by Hon’ble High Court of Delhi vide order no.
5/R/RG/DHC/2021 dated 23.04.2021as well as the order no. 14282- 14341/Judl./North/RC/2021
dated 24.04.2021 of the Ld.  Principal District  & Sessions Judge North District,  Rohini  Courts,
Delhi, the matter stands taken up for hearing through virtual mode being the urgent matter.

 13.05.21
Present :     Sh. Sanjeev Chauhan, Counsel for plaintiff 

       Counsel sh Rajiv Saini for the Defendant no 1
       None for the defendant no 2 & 3.

    Heard.  It  is  submitted  that  plaintiff  has  filed  affidavit  of  service  of  process  upon
defendants through email. 

      Counsel for the plaintiffs seek adjournment for today. Same is allowed. In the light of the

urgency shown by the plaintiffs let court notice be issue to defendants who are not present today

after taking details of e-mode from the side of plaintiff through permissible modes for appearance

as well as for disposal of interim application on 01-06-2021.

Plaintiff is asked to supply the emode details of the defendants to the ahlmad of the court

within three days.

 

  (Sunil Kumar)
ADJ-03, North District

        Rohini Courts, Delhi



CS 217/2021

V P Bhatia and others vs. Virender Singh  and others

In pursuance to the directions given by Hon’ble High Court of Delhi vide order no.
5/R/RG/DHC/2021 dated 23.04.2021as well as the order no. 14282- 14341/Judl./North/RC/2021
dated 24.04.2021 of the Ld.  Principal District  & Sessions Judge North District,  Rohini  Courts,
Delhi, the matter stands taken up for hearing through virtual mode being the urgent matter.

 13.05.21
Present :     Sh. Rajeev Saini, Counsel for plaintiff 

       None for the defendants

    Heard. As per report the defendants have been served with the process.

  In the light of the urgency shown by the plaintiffs let court notice be issue to defendants

through permissible modes for appearance as well as filing of reply by the them. Be put up for

consideration of interim application on 19.05.2021  

 

  (Sunil Kumar)
ADJ-03, North District

        Rohini Courts, Delhi


